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HnneyuTe I 53 
AUTOINDIA BAJAJ 

Authornsed Dealer tor Bajaj Auto Limied 

Auto India 
Sangli - Madhavnagar Road, 

Sangli 416 416 

Al/ /2021-22/27.05.2021 Tel. : 0233 2620299, 2620399 
Fax 0233 2620699 

To 
E-mail san rakesh@sancharnet. in 

Dr V M Motghare 

Joint Director (Air Polution) 

Subject: Reply to your show cause noticedated 29/04/2021 having 

outward no.BO/JD(APC)/TB-3/102839/SCN/0036. 

Respected Sir, 

With reference to above mentioned subject, we are hereby filling our reply to your show 

cause notice dated 29/04/2021 having outward no. BO/JD(APC}/T3/102839/SCN/0036 as under, 

1. That our unit has fulfilled all the non-compliances, however due to some technical mistakes the 

authority assumed that our unit has not complied the orders. 

2. You have noted two non-compliances in the show cause notice. With respect to non compliance 
no. 1,i.e. non submission of details to ETP plant etc. it is respectfully submitted that, 

a) The unit has submitted details of effluent treatment plant and along with installation report. 
The document is also referred at Sr. No. 5 of the application given by the unit to Mr. Ravindra

Andhale, Regional officer, Kolhapur. To avoid technicalities we are also submitting the details

of the effluent treatment plant and its installation report along with this reply. 

b) it is submitted that the unit is not indulged into any manufacturing activities. We are running 
a business of sales of vehicle, spare parts, servicing and washing of vehicles. The alleged 

pollutionis related with the washing of vehicles. Therefore, question of Air pollution, 

hazardous and non-hazardous waste manufacturing process does not arise in case of our 

unit. However, if the MPCB is of the opinion that we need to install any other unit along with 

effluent treatment plant then we request the MPCB to guid us about the same. We are 

totally unaware about the pollution control units which are necessary to install to run a 

business of Sales and services of vehicles. It is also a request to note that amongst the units 
involved into the business of sales and services of vehicles in entire Sangli district, ours is 

the only unit who has installed ETP. 

c) With respect to further course of action related to closure order dt. 17/08/2020 we have 

done all the compliances and sent detailed report to The Regional officer, Kolhapur. The copy 
of the same is annexed herewith this repiy. It is kind request to refer the said reply in order 

to clarify the doubt. 

3. We have submitted in details about action taken and fufilment of non-compliances noted in 

notice dt. 17/08/2020 to the authority who issued us the notice i.e., Hon'ble Regional officer, 

Kolhapur. We are also submitting the copy of the same along with this reply. 

4. It is respectfly submitted that there is no other non-compliances on our part. We have obeyed 
the orders of MPCB and acted as per the directions. We have not done any activity which is 
negligent towards the environment. 

5. we have due respect about your orders and about the orders passed by Hon'ble NGT. We are not 
having any sort of motive or intention to breach the environmental rules. We are law abiding 

citizen and we have always followed the rules and regulations. Even though we have done any 
misconduct by ignorance of fact or regulation we are ready to correct it 

Branch Kolhapur, Aajaram Road, Takala, Ph 0231 253 6399, 253 6499 
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6. It is material to note that the unit of the applicant is not situated in the pollution prevention 
area. The applicant has obtained NOC from SMK Corporation. The applicant has also installed ETP 

at their unitThe applicant has also appliled for consent to the MPCB on its web portal. The waste 
water from the area of Applicant's unit and nearby vicinity is collected into the Sherinala by the 
SMKC. The SMKC is lifting the said untreated water into the waste treatment plants situatedat 
Dhulgaon village. The said untreated water is being processed at Dhulgaon and recycled water is 

used for farming. Because of which not a single drop of water goes into the Krishna river. The 

applicant unit is paying drainage tax to the SMKC because the SMKC is collecting the untreated 

water and processing it. Because of which question of pollution of river does not arise. However 

as the officers of MPCB raised the issue, the applicant has installed ETP. The water consumption 
of applicant's unit is very low. The water consumption is below 1 cmd. Because of which question 

of NOC of CGWZ and water cess report will not arise as per the Public notice Dated 26 October 

2020. 

pplicant is not running any factory or production Unit. Applicant are only selling the vehicles and 
performing activities of washing. The applicant has suffered huge losses due to CovID 19 and is 

trying to restart the business by taking lots of efforts. Applicant is abiding each and every law and 

regulations about automobile industry. 

7. 

8. Considering the compliances by the applicant and factual position, it is necessary in the interest 

to justice to give permission of restart to the applicant's unit. 

9. Therefore considering these and other reasons it is submitted that the show cause notice may 

kindly be taken back and permission be given for consent to establish (UAN No. 102839). 

Thanking You, 

Yours truly 

Fur AUTO I 

PARTNER 

CC: RFgional Officer, MPCB, Kolhapur 
Sub Regional Officer, MPCB, Sangli 

Following documents are annexed along with this reply 

1) Order no. MPCB/RO/KOP/CD/2008170003 Dated 17/08/2020.
2) Reply filed by the Auto India Dated 20/08/2020. 
3) Application for Permission to restart the Unit Dt. 26/03/2021 
4) Judgment passed by the Hon'ble CJJD Sangli against TousifBagnikar in RCS no. 944/2012. 

5) NOC issued by Health Department SMKC. 

6) Installation report and detals of process of ETP at Workshop 

7) Application for consent filled with the MPCB 

8) Authority letter of VIPRO Industries for collection of unburnt oil. 
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